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Civen to Unstarred Question No. 209~ 
on the 11th August, 1966 regardlnc 
Irrigation Projects in Kerala and .tate: 

(a) whether Government have con-
sidered finally the irrigation projecb 
in Kerala; and 

(b) it so, the details thereof? 
The Minister of State In the Minls-

try of Irrigation and Power (Dr. K. L. 
Rao): (a) Not yet. 

(b) Does not arise. 

Floods in Bihar 

Zl12. Sbrt Priya Gupta: Wi]! the 
Minister of Irrigation and Power b~ 
pleased to state: 

(a) whether irrigation and flood pro· 
""'tion schemes for Bihar State with 
9p~'Cial reference to Katihar Sub-
Division have been put up by the 
Bihar Government for final considera· 
tion by the Central Government and 
tor inclusion in the Fourth Five Year 
Plan; and 

(b) if so. details thereof? 

The MinIster of State In the Minis-
try of lnigatlon and Power (Dr. K. L. 
aao): (a) and (b). No combined 
• cheme for irrigation and 1100<1 con· 
trol in Katlhar Sub-Division bas been 
9pOnsored by tbe Bihar Govc!"IUnent 
for inclusion in the Fourth Plan. 
However, a scheme for flood control 
on the river Mahananda in Pumea 
district, including Katihar Sub-Dlvi-
lion, has been formulated by the State 
Government. The scheme envisages 
construction of about 130 miles of 
embankments at an estimated cost of 
RB. 237.69 1akhs. ThIs would bene-
lit an area of about 2.49 lakh acres. 
The embankments would be located 
on the right bank of the Phullakhar 
branch of the Mahananda and carried 
along the lett bank of the Ganga t" 
terminate at the Katlhar-Mansl Sec· 
tlon of the N.F. Railway, after run· 
ning along a strength of the Kala· 
Kosi, a dbar of the river Kosi It also 
tneludes the construction of the em-
bankments on a stretch of the left 
bank of the Phu1lahar branch and 

also of the right bank of the Baraol 
brl\Dch of the Mahananda in Bihar. 
Indian Audit and A"COBnts Departm.,Jlt 

2313. Shrimati Savltri Nigam: Will 
the Minister of Flnan~e be pleased to 
state: 

(a) the total number of statistically 
qualified persons in the Indian Audit 
and Accounts Department at present 
who have received training at Govern-
ment expenses at the Indian Statisti-
cal Institute; 

(b) the amount sP<'nt on their train. 
ing; 

r c) their future prospects in the 
Indian Audit and Accounts Depart. 
rnent; 

(d) whether their services are being 
properly utilised for the job for which 
they were trained; and 

(e) if not, the reasons therefor? 

The MInIster of PInaaoe (Shrt 
SachIndra Chaudharll: (a) to (e). The 
information has been called for from 
the field o1IIees of the Indian Audit 
and Accounts Department aDd will be 
laid on the Table of the House as soon 
as it becomes available . 

FIood Protection In TrIPara 
ZSIt. Shri Dasa.ratba Deb: Will the 

Minister of Jrrication aad Power be 
pleased to state: 

(a) whether the schemes included. 
in the Third Five Year Plan In 
matters of flood-protection in Trlpura 
have been implemented; 

(b) if not, the schemes which could 
not be implemented; and 

(c) the reasons therefor? 

The Minister of State In the Millis-
try of JrrIption an4 Power (Dr. K. L. 
Rao): (a) to (c). Out of the schemes 
included by the Trlpura Admlnlstra. 
tlon for execution during the Third 
FIve Year Plan, the following achemes 
could not be Implemented: 




